Written Answers to [11 FEB., 2014] Starred Questions 13
Non-issuance of medicines by CGHS dispensaries

*286. SHRI BHARATSINH PRABHATSINH PARMAR : Will the Minister of
HEALTH AND FAMILY WELFARE be pleased to state :

(a)  whether it is a fact that CGHS beneficiaries, who visit the OPDs of
CGHS empanelled hospitals on their own are not issued medicines by CGHS

dispensaries on the prescription of doctors of these hospitals;
(b) if so, what are the norms in this regard; and

{¢)  whether Government will direct the CMOs of CGHS dispensaries to
issue medicines to the beneficiaries, particularly senior citizens who are unable to

stand in long queues of Government hospitals?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD) : (a) to (c) Private Hospitals are empanelled under CGHS for indoor
treatment. Medicines are issued at Wellness Centres on the basis of prescriptions

issued by CGHS and eother Government Medical Officers only.

In case of Cardiac Surgery, Cancer Treatment, Knee/Hip Joint Replacement,
Renal Transplantation, Neure surgery, where initial treatment was undertaken with
prior permission, there is provision for obtaining post operative follow-up treatment
in OPD with permission in hospitals empanelled under CGHS and in such cases OPD

medicines advised are issued through CGHS Wellness Centres.

In respect of other post operative cases, where permission was granted, there
is provision for issue of OPD medicines on the prescriptions of empanelled hospital

for upto one month.

There is no proposal to allow direct OPD consultation in CGHS empanelled
hospitals for CGHS beneficiaries other than in the conditions under which follow up

treatment is permitted.
Healthcare programme for rural children

*287. SHRIMATI T. RATNA BAI : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a)  whether Government has started any new scheme in the States for rural



